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the last three quarters were @sunder:

(In tonnes)

Eeriod

Qr. IT/80 (April-June) .
Qr. II1/80 (July-Sept.)
Qr. IV/8o0 (Oct.-Dec )

Basic Ad-hoc Total
allocation Addl.

1,58,400 28,550 1,%6,950
1,66,400 20,000 1,86,40
1,66,400 20,000 1,86,40
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Review of caseg registered under the
Nationa) Security Ordinance

1295. SHRI RAVINDRA VARMA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether any review has been
made of the cases registereq so far
under the National Security Ordi-
nance; and

(b) 1f go, the resultg thereot?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME
AFFAIRS (SHRI YOGENDRA
MAKWANA): (a) The orders of
detention made under the National
Security Ordinance, 1980 are review-
ed by the appropriate Governments
and the Advisory Boards under the
relevant provisions of the Ordinance.

(b) According to information
received so far, orders of detention in
respect of 59 persons have been re-
voked, as a result of such reviews.

Setting up a National Centre of Im-

mumology and Vaccine Development
in Delhi

1296 SHRI RAJNATH SONKAR
SHASTRI: Wily the Minister of
SCIENCE AND TECHNOLOGY be
pleaseq to state:

(a) whether Government have ap-
proved a proposal for setting up a
National Centre of Immunology and
Vaccine Development in Delhy;





